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Sh. Devendra Vikram Singh Advocate for the Financial Creditor. Sh. Tahseen

Naz for the Corporate Debtor Company. He further seeks liberty to file Vakalatnama on

behalf of the Corporate Debtor Company and time to file objection to the present petition.

Hence, the time is granted.

The matter be listed on 27 October 2017.
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Dated:11.10.2017 Sri H.P. Chaturvedi, Member (Judicial)
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